
BEFORE THE NATIONAL GREEN TRIBUNAL  
SOUTHERN ZONE, CHENNAI 

 
O.A.No.158 of 2024 (SZ) 

(Transferred from the Principal Bench OA No 359/ 2024) 
 

IN THE MATTER OF  

Tribunal in its own motion Suo Motu 
Based on the news item published in  
The Times of Indian Newspaper,  

Chennai edition dated 24.03.2024 
“Sewage discharger into cooum from 

Mogappair Bridge in Board day light” 
…Applicant(s) 

AND 

 
1. The Secretary to Govt. of Central 

Pollution Control Board, Parivesh 
Bhawan, East Arjun Nagar, Delhi. 
and 4 Ors 

…Respondents 
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THROUGH  
M/S. GAUTAM S. RAMAN 

COUNSEL FOR 4TH RESPONDENT 
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Dated at Chennai on this the 17th day of September, 2024 
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